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Sh. Ashutosh Kumar, Advocate for the petitioner. Sh. Akshay Mohiley,

Advocate for the respondent.

The petitioner counsel informs that there is some progress in settlement due
to some personal difficulty it could not be materialized. In view of this, the matter is
fixed for hearing on merits. Meanwhile, the parties are at liberty to negotiate for

settlement,

The matter to be listed on 24™ January, 2018.
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Dated:21.12.2017 H.P. Chatarvedi,
Member (Judicial)
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